
IN THE HIGH COURT OF JUDICATURE OF BOMBAY
BENCH AT A URANGABAD

FOLLOWING MATTERS ARE REFERED TO THE ADVOCATE FOR REMOVING OFOFHCE

OBJECTIONS WITHIN 14 DA YS FROM THE DA TE OF NOTIHCA TION

PUBLISHING DA TE: 07/07/2025

REMARKSPETITIONER ADV. RESPONDENT ADV.SR.NO. CASE NO.

Objection Not RemovedDarsban SahujiSAST/18665/2025I

Objection Not RemovedSAST/I8667/2025 Darshan Sahuji2

Objection Not RemovedSAST/I8669/2025 Darshan Sahuji3

Objection Not RemovedLUKHEARJUN

RAOSAHEB

SAST/18952/20254

Objection Not RemovedSUREKHA

NAMDEVRAO

DEVMANE

5 SAST/18976/2025

QUADRITAHERALI
NAZEERAU

Objection Not RemovedSAST/I9010/20256

Objection Not RemovedSAST/19086/2025 SHRIMANT RA VSA HEB

KEDAR

7

Objection Not RemovedGovernment Pleader -

Govermnen

SAST/m04/20258

Objection Not RemovedCAST/19686/2025 SHUBHAM

DATTATRAYA

JAYABHAR

9

5 c)-9^
Assistant RegistrarSection OJifcerAsstt. S.O.


